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(iv) Need to increase the range of
Radio Statement Ratnagiri.

SHRE BAPUSAHEB PARULEKAR
(Ratnagiri): The Radio Station install-
ed at Ratnagiri has been broadcasting
for the past few years. At the time of
the installation of this Radio Station
it was meant for the entire Konkan re-
gion comprising of Ratnagiri, Thane ang
Sindhudurg. The present range of the
Station is so limited that the program-
mes do not cover areas beyond 30 Kms,
The purpose for which this Station was
installed has been defealed. Repeated
demands have been made by the Radio
Licence holders from Thane, Sindhu-

durg and Ratnagiri tp increase the
range,

I, therefore, request the Minister to
look into this inadequacy of the Radio
Station at Ratnagiri and increase the
range to enable the Radio Listeners to
take advantage and thus_ fulfil the de-
mand of the Konkan region,

(v) Centra] Assistance of ~West
Bengal Government for Compensating
cultivators for loss of their crops dque
to pest and drought.

SHRI SATYAGOPAL MISRA (Tam-
1uk): A large number of aman culti-
vators of Midnapore, Purulia, Rankura,
Howragh, Bidbhum, 24 Parganas,
Hoogly and other districts In the State
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of West Bengal are facing tremendous
hardship due to the loss of erops caused
by current spell of drought and attacks
of ‘tungrg virus'. The wide-spread viral
pest attack and drought conditions have
destroyed aman crop in more than
700.000 hectares in West Bengal.

More than 4.2 million hectares had
been bmught ynder aman cultivation
this vear, in West Bengal, of which
crgp on 200, 000 hectares had been
destrqyed by virys attack and 500.000
hectares hy drought. The damage
caused by drought might be more than
what had been initially estimated by
the Agricultural Department of the
Gavernment of West Bengal.

The State Government of West Ben-
gal has decided to provide input loans
of Rs. 5.5 crores to the cultivators
affected during the aman season A
special cell under the State Governs
ment had been set up to launch a cam-
paign in rural areag to educate farmers
on how to fight the ‘tungrg virus’ attack
during the next Kharif season. The
State Government had alsp decided to
reduce water cess for minor irrigation
by 50 per cent during the rabi season.

But this is not enough, efforts on
the part of the State Government are
not sufficient. Efforts on ap emergency
footing are necessary to compensate
the peasants for their loss of produc-
tion.

I, therefore, urge upon than Gov-
ernment of India to come forward with
an open mind and political will to give
all possible help to the State Govern
ment to save the situation. 1 demand
immediate release of sufficient food-
grains and money to introduce massive

programmes of ‘Food for Work’ and
“National Rural Employment Pro-
gramme"’,

(vi) Need for Central intervention to
enable workers to take over manage-

ment of Binny Government Factory,
Banglore

SHRI, GEORGE FERNANDES (Mu-~
zaffarpur): There one hundred years
old Binny Ltd. had set up an export
orienteq Binny Garment factory’ 'in
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Bangalore about fifteen years ago, but
closed it in July 1975 and then re.
opened it after three months by im-
posing a 35 per cent wage cut and
higher work norms on the workers,
Since reopening, its Markeling was
done first by M/s. Shaw Walace, and
then by M/s, Madura Coats.

While the Binny management could
not renew the contract with M/s. Ma-
durg Coats because of differences on
the formula for costing it decided to
close down the unit employing about
400 workers, mostly women, belonging
to the economically weaker sections.
The ostensible reasong advanced were
‘high wages’ and low productivity., But
actually the consolidated monthly wa-
ges ranged from Rs. 115 for a biginner
(rising upto Rs. 190 in the fourth year)
to Rs. 294 for a skilled employee with
twelve years of service, and all this
after an upward wage revising in 1979.
The Management has covered up its
deficiencieg and failures in regard to
production efficiency, etc,

The Binny Garment Workers' Union
while demanding the reopening of the
factory, offered to form a labour co-ope-
rative for carring out production work
only. When management failed to res-
pond, the workers decided to form Wo-
men’s Multi-purpose Co-operative So-
clety and asked the factory to be leased
out to them for a couple of years. The
management preferred to keep the fac-
tory idle but refused to lease it out
to the retrenched workers.

Thereafter the workers asked for the
entire factory, viz, machinery, build-
ings and land, to be sold to the Co-
operative Society. When the manage-
ment negative even this, despite the
fact that it was seeking permission of
the State Government to dispose. of
many properties, the workers asked
that a plot of vacant, unused land ad-
joining the Garment Factory be sold
to the Society to enable it to erect a

_ new shed and relocate the factory, The
' management is not prepared even for
this move,
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The workers have deposited all the
money they got by way of retrench-
ment compensation and gratuity ete.
in the bank as intial share capital in
spite of their poverty and non-earning
of wages since June 4, 1981 when the

‘ factory was closed down,

The union representatives have met
the Central Minister of Commerce,
State Chief Minister and Labour Minis-
ter the State Labour Department offi-
cials, as also the Chairman of the IDBI
which is financing Binny Ltd., and the
Government-nominated Chairman  of
Binny Lid. The women employees have
staged 3 dharna before the Vidhan
Soudha, the Chief Minister's residence,
and before the company's head office,
besides undertaking a 10-km long walk
to demand that they be given a chance
to rehabilitate themselves through the
constructive move of setting up a co-
operative venture to reopen, relocate
and run a closed manufacturing unit.

I would urge the Government -to in-
tervene in this matter at once, and ena-
ble the workers to take over the closed
unit and earn their livelihood_.

(vii) SUPPLY OF WHEAT. AND RICE TO .
West BENGAL

SHRIMATI GEETA MUKHERJEE
(Panskura): For the last few weeks in
the Statutory Rationing (S.R.) areas of
West Bengal, including the city of Cal-
cutta, the full quotsg of three kilos of
rice and wheat are not being gvailable
from ration shops. Either wheat or rice
is in short supply in most of the shops
in S.R. areas. In the villages the sup-
ply in modified ration (M.R.) shops in
some districts hag totally stopped. In
some other districts, it is extremely
sporadic,

The Food Corporation of India is
tetally failing to supply even the food-
grains that they have in their godowns.
Moreover, the Central Government allo-
cation of foodgrains to West Bengal
which is the oretically 2 lanks 8500
tonnes per month, never really reach,



